
GOVERNMENT OF INDIA 
HEAVY INDUSTRIES AND PUBLIC ENTERPRISES 

LOK SABHA

UNSTARRED QUESTION NO:864
ANSWERED ON:28.07.2000
EMPLOYMENT ON COMPASSIONATE GROUND . 
AVTAR SINGH BHADANA;DALPAT SINGH PARASTE;JAI BHADRA SINGH

Will the Minister of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be pleased to state:

(a) whether there is any provision for employment on compassionate grounds for those employees of Public Sector Undertakings who
are the patient of cancer and want to resign from the job ; 

(b) if so, the details thereof; 

(c) if not, the reasons therefor; and 

(d) the details of the facilities and financial assistance being given to those employees?

Answer

MINISTER OF STATE FOR HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (DR.VALLABHBHAI KATHIRIA) 

(a) to (d): Employment on Compassionate grounds comes under the purview of the PSUs concerned and details in this regard are not
centrally maintained. Generally, compassionate appointment of a son / daughter or a near relative is considered when an employee
dies in harness leaving his family in immediate need of assistance or in exceptional cases in the event of retirement on medical
grounds, taking into consideration all relevant factors including financial condition of the family, size of the family, absence of an
earning member, ages of children subject to availability of suitable vacancies. 
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